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FORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, DELHI
ORIGINAL APPLICATION NO. I2g/2024

News Item titled "Forest Land five times Delhi's geographical area under

encroachment govt data shows" appearing in Deccan Herald dated 05.01 .2024

STATUS REPORT IN TFIE FORM OF AFFIDAVIT BY TIIE ADDITIONAL

CHIEF SECRETARY, ENVIRONMENT DE,PARTMENT, GOVERNMENT

OF WEST BENGAL IN COMPLIANCE OF TFIE ORDER OF' THE

HON'BLE NATIONAL GREEN TRIBLTNAL, PRINCIPAL BENCH DATED

09.02.2024
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Most Respectfully Sheweth

I, Smt. Roshni Sen, D/o- Late Saibal Kanti Sen , aged about 59 years, by

occupation service, having office at prani Sampad Bhawan, 5,h Floor, LB-2,

Sector III, Salt Lake, Kolkata- 700106, do hereby solemnly affirm and declare

as follows:-

1' That, I am holding the post of Additional Chief Secretary, Environment

Department, Government of West Bengal and I have made myself acquainted

with the facts and circumstances of the instant Original Application. I have gone

through the documents and reports pertaining to the subject matter of the instant

O 4 JUN ?O?5

I

1596



original Application No. 129/2024, principal Bench. Hence

file the present affidavit before this Hon'ble Tribunal.

2-That, this affidavit is being affirmed in pursuant to the solemn Order passed by

this Hon'ble Tribunal, Principal Bench dated 09.02.2024, wherein the Deponent

has been directed to file response to place on record the actions taken bv the

State.

3' That the Forest Department, Government of West Bengal has reported that the

total forest area covering all the districts of West Bengal is 11g79 sq km. The

total encroachment of forest land up to March, 2024 is 90.0016g5 sq km.

Action has been taken for removal and eviction is 2.88608 sq km. The actual

encroachment after eviction is 87.115605 sq km. The percentage of loss of

land is 0.7330 .

The copy of the report of the Forest Department, Govemment of West Beneal is

marked and annexed as Annexure R/1.

That the reply is true to my knowledge and belief, which I had derived

from the office records.
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VERIFICATION

I, Smt. Roshni Sen, D/o Late Saibal Kanti Sen acting as tional Chief

Secretary, Environment Department, Government of West Bengal, do hereby

of knowledge and belief. No part of the report is false and nothing has been

concealed. .,,F?ar,*^

verified at Kolkat" r4ffi.Uf June, 202s.
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. COVERNMNNT Oft WEST BNNGAI.
DEI}ARTM IINT OI? ITOI{ESTS

ARANYA BI"IAWAN. l] l-OCK-l.A- | 0A. Si:C"fOR-l I I

No. l/(132952/2025 l(olkata, the 25th April

Frour: The Principal Secretary to the Goverrunent of West Bengal

"1"6: T[e Additional Chief Secretary, Environment Department, Govt. of West Bengal

5'l' Floor, Pranisampacl .Bhavan, BIock-LB-lI, Salt Lake, Secotor-lII, Kolkata - 1 06

Sub: Honoble NGT Order dt 09.03.2024 in O.A. No. 12912024 in the matter of Suo Moto

matter in re: News Item appearing in Decan l{eralcl at 05.01 .2024 entitled 'Forest Land five
times Delhi's geograpliical area und*r'.n"roaclr.ment, govt data sltows" before NGT(PB), New
Delhi
Re- E-nrail dated April 04,2A25 by Smt. Madhumita Bhattacharjee, Ld. AOR, Supreme Courl of
India.

Madam,

With reference to the above kindly find a copy of the repofi prepared on behalf of the

Depaftment of Forests . The said repolt may be kindly shared with the Ld State Advocate Ms

Madhumita Bhattacharjee, Ld AOR, Supreme Court of India, Her e-nrail Id is

"bhattachariee.madhumita(fr)smail.conr" .

Enclo: 1. Report
2. e-rnail sent by Smt. Bhattacharjee

Sidnannags Court

Kolkata
Resd tr9-'gflH

Yours faithfully,

rlI d,'J -
(

Principal Secretary to the Governrnent of West Bengal

No. Il632952/207,5

Copy forwarded for information and necessary action to:

€{. The CEO, Environment Department, Govt. of West Bengal

2. The CCF, PGLI, Directorate of Forests, West Bengal

Kolkata, the 25th April, 2A25

K.ffi%
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-' No. ENV-15,/3./2025-SRLO(ENV)_DepI. of ENV (Computer No. lr691s3)

Senior Deputy the Government of West Beneal
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